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5a0.Noo - . in sxercise of the paﬁerg canferred by Bubs
s (¥) uf clause (23€) of Ssctien 10 ofjthe Income-tas Aoty
1961 (43 sf 1961), the Csntral Gevernment h reby notifies © The
Congregation uf the franciscan Sisters of the Prssentation &F
the Hlessed Uirgin Mazy, Ceimbators " for the purpose of the said
aub-clause for the as sessment yaars 19969 tg 133859 subject
to t he feollouing condttisne, namelyis .| | |

Lo
i

{1} the assssses will apply st.s"in!com_e;. or accumul ate
7 far application, whelly andjexcl usively to the
sbjects for which it is a--stgbl;iehaﬁ; . .

(11) the assesses will not invesk of depositsits funds
{ether than velimtary contrjbutions received and
maintained in the ferm af jhwsllery, furniture atts)
for any pesricd during the ppevicus ysals telsvant
ko the Sssessmeht years menftisnad abovs otherwise
than in eny ene gr more of jthe forms er nedas
specifhsdifn sub~ssctisn ( ﬁf Section 113

(iii) this notificatien will nat japply in relation te any
inmme being prefits and ciné of business, ‘unlaag
the business ie inéidsntel [te! the attairnmeni ef the
ebjnctives of the assassee ang sepatats books ef
accounts are maintained in [respect af such business.
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